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Bhusandpur refugee colony in Puri
District;

(b) whether all the refugees there
are from East Pakistan only; and

(¢) the total amount spent so far
by Government over them?

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) 910 displaced families.

(b) Yes,

(c) Rs, 29.30 lakhs (Rs. 19.92 lakhs
under ‘loan and Rs, 9.38 lakhs under
-grant).

Rehabilitation of Goldsmiths in
Orissa

260. Shri Surendranath Dwivedy:
‘Will the Minister of Finance be pleas-
ed to state:

(a) whether the Government of
Orissa have requested the Central
‘Government to provide Rs. 16 lakhs
a year to be spent towards the edu-
cation of children of goldsmiths who
became unemployed on account of
Gold Control Order;

(b) whether the amount is
sanctioned;

being

(c) whether it will be an ad-hoc
grant or recurrent expenditure on
annual basis; and

{(d) if the request is not being ac-
cepted, the reasons therefor?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No, Sir,

(b) to' (d). Do not arise,
Assessment of Taxes in Rajasthan

261 Shri Karni Singhji:
"\ Shri V. B. Deo:

Will the Minister of
pleased to state:

Finance be

(a) the total assessment made in
respect of income-tax in Rajisthan
during ¢he -last five years ending 31st”
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March, 1963;

(b) the amount of recoveries made
during the corresponding period;

(c) the total assessment made in
respect of Estates Duty in Rajasthan
during the last five years ending 31st
March 1963;

(d) the amount of recoveries made
during the corresponding period;

(e) the total assessment made in
respect of Wealth Tax in Rajasthan in
the last four years ending with
March 31, 1962; and

() the amount of recoveries made
during the corresponding period?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) to (f). The
information is being collected and
will be placed on the table of the
House as early as—possible.

Indigenous System of Medicine

262, Shri Sham Lal Saraf: Will the
Minister of Health be pleased to
state:

(a) whether it is a fact that a Work-
ing Group has been set up, to formu-
latp development schemes for the ine
digenous system of medicine; and

(b) if so, who are represented in
the said Group and what are the
terms of references for its working?

The Minister of Health (Dr, Sushila
Nayar): (a) and (b). In connec-
tion with the preparation of long-
term economic development plan for
the period 1966—81 and more speci-
fically for the preparation of projects
for the Fourth Plan, various Work-
ing Groups have been sct up. A
statement showing the composition of
the Working Group for the Indigen-
ous System of Medicine and Sub-
Group for Homoeopathy is laid on
the Table of the House. [Placed in
Library. See No. LT-1873/68].

Irrigation and Power Schemes in
Orissa

263. Shri Rama Chandra Mallick:
Will the Minister of Irrigation amd
Power be pleased fo state:

(a) the percentage acreage of:land





